28.06.2017

28.06.2017

1. W.P. (CRL) 441/2015

. W.P.(CRL) 643/2017

. W.P.(C) 6984/2009

CRL.A 612/2000

CRL.A 656/2000

J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.

COURT NO. 33

HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE VINOD GOEL

SONU SARDAR

VS. THE UNION OF

INDIA & ANR.

SHABNAM ARORA

VS. UNION OF INDIA

& ORS.

UNION OF INDIA
& ORS.
VS. P.K. SHARMA

ZAHID
VS. STATE

SUSHIL KUMAR @
GUDDU
VS. STATE

DR. YUG MOHIT CHAUDHARY
G.M. PADMA PRIYA

RISHABH SANCHETI

ASHISH VIRMANI,

PARIJATA BHARDWAJ

RAGINI AHUJA, NAVIN CHAWLA
SUMIT RAJPUT,

ADITYA V. SINGH

ATUL JHA, SANDEEP JHA

MOHD. NASIR, JUNED ALAM
MOHD. TABREQ, UMESH KUMAR
WITH PETITIONER

SANJAY JAIN, AJAY DIGPAUL
MOHITA, ADRIJA

R.V. SINHA, R.N. SINGH
A.S. SINGH,
VIDUSHI SHUBHAM

JITENDER TYAGI,
RAJESH PANDEY

SOHIT CHOUDHARY
RADHIKA KOLLURU

HRISHIKESH BARAUAH
ARJUN DEWAN,
ANUPAM KUMAR
SHIKHAR MITTAL
RAJAT KATYAL

JURISDICTION)



28.06.2017 J-2 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO. 36
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 2.15 P.M

1. CRL.M.A 10057/2017 ANIL BHATIA SUSHIL BAJAJ,
VS. STATE NCT OF PRADEEP KUMAR KAUSHAL

DELHI AASIFA SHEIKH
MUKESH KUMAR,
RAKESH WADHWA,
RAVI RANJAN

IN BAIL APPLN. 789/2017

HIGH COURT OF DELHI

27TH JUNE, 2017 REGISTRAR (LISTING)



28.06.2017

1. Cs(0s) 3195/2012
I.A. 4433/2013
I.A. 12308/2013
I.A. 16689/2013

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.33
HON'BLE MR. JUSTICE G.S.SISTANT

VIDUR IMPEX & TRADERS PVT LTD
& ORS

Vs. PRADEEP KUMAR KHANNA &
ORS

*kkkkkk

MANOJ, M.T.REDDY, APARNA
SINHA, SANJEEV ANAND, YAKESH
ANAND, SONAM ANAND, AKSHAY
KAPOOR, CHETAN SHARMA, JAYANT
BHUSHAN, MANDEEP SINGH VINAIK
C.MUKUND, VIVEK ANANDH
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